
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 11342 0 103 103 0 0 0 0 11445

CIVIL SECOND   APPEAL 3361 0 30 30 0 0 1 1 3390

EX. FIRST APPEAL 60 0 0 0 0 0 0 0 60

EX. SECOND APPEAL 14 0 0 0 0 0 0 0 14

CIVIL MISC. APPEAL 31823 18 434 452 0 2 0 2 32273

CIVIL REVISION 405 0 19 19 0 0 0 0 424

CIVIL REVIEW 666 3 3 6 0 0 1 1 671

CUSTA (CUSTOM APPEAL) 12 0 0 0 0 0 0 0 12

INCOME TAX REF. 3 0 0 0 0 0 0 0 3

OTHER TAX REF. 2 0 0 0 0 0 0 0 2

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 338 3 0 3 0 0 0 0 341

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 797 0 12 12 0 0 0 0 809

TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1

COMPANY PETITION 6 0 0 0 0 0 0 0 6

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 1 0 0 0 0 0 0 0 1
CIVIL TRANSFER APPLICATION 415 0 4 4 0 0 0 0 419

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

ELECTION PETITION 5 0 0 0 0 0 0 0 5
SPECIAL APPEAL ( CIVIL) 3 0 0 0 0 0 0 0 3

SPECIAL APPEAL ( WRIT) 2340 68 0 68 0 9 0 9 2399

CIVIL CONTEMPT 4483 7 61 68 0 0 0 0 4551

CIVIL WRIT 70375 63 809 872 0 3 33 36 71211

OOS 2 0 0 0 0 0 0 0 2

CENTRAL EXCISE APPEAL 164 6 0 6 0 0 0 0 170

CROSS OBJECTION 1069 0 6 6 0 0 0 0 1075

CIVIL REFERENCE 3 0 0 0 0 0 0 0 3

C.M.AP. (WAKF TRIBUNAL) 15 0 0 0 0 0 0 0 15

          TOTAL  “A” 127724 168 1481 1649 0 14 35 49 129324

CRIMINAL SIDE

MURDER REFERENCE 8 0 0 0 0 0 0 0 8

CRIMINAL APPEAL 26025 31 449 480 0 12 34 46 26459

CRIMINAL REVISION 8697 0 102 102 0 0 20 20 8779

11896 0 479 479 0 0 32 32 12343

2441 0 1137 1137 0 0 969 969 2609

CR. CONT. PETITION 9 0 0 0 0 0 0 0 9

CRIMINAL REFERENCE 0 0 0 0 0 0 0 0 0

HABES CORPUS 114 35 0 35 0 14 0 14 135

CR. L TO A 217 2 17 19 0 0 1 1 235

CRLW 641 7 288 295 0 6 227 233 703

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 50049 75 2472 2547 0 32 1283 1315 51281

TOTAL A + B 177773 243 3953 4196 0 46 1318 1364 180605

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

JUNE-2025

CRL. MISC. PET.
U/S 482 CR. P.C./528 B.N.S.S

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C./482&483 B.N.S.S



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

JUNE—2025

KIND OF CASES
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

803 28 94 122 0 3 19 22 903

2813 0 50 50 0 0 3 3 2860

11470 0 200 200 0 0 26 26 11644

191 0 100 100 0 0 36 36 255

0 0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

394 1 20 21 0 1 8 9 406

           TOTAL -C 15671 29 464 493 0 4 92 96 16068

CRIMINAL TRANSFER PET. 67 0 1 1 0 0 0 0 68

0 0 0 0 0 0 0 0 0

           TOTAL -D 67 0 1 1 0 0 0 0 68

TOTAL  C+D 15738 29 465 494 0 4 92 96 16136

TOTAL A+B+C+D 193511 272 4418 4690 0 50 1410 1460 196741

7 0 0 0 0 0 0 0 7

11 0 0 0 0 0 0 0 11

0 0 0 0 0 0 0 0 0

2714 0 103 103 0 0 0 0 2817

893 0 30 30 0 0 1 1 922

5564 18 157 175 0 0 0 0 5739

301 0 19 19 0 0 0 0 320

4 0 0 0 0 0 0 0 4

0 0 0 0 0 0 0 0 0

408 0 4 4 0 0 0 0 412

17 0 0 0 0 0 0 0 17

1922 64 0 64 0 9 0 9 1977

44010 54 731 785 0 2 40 42 44753

TOTAL -E 55851 136 1044 1180 0 11 41 52 56979

1986 0 65 65 0 0 0 0 2051

CIVIL MISC. CASE 2446 28 122 150 0 9 13 22 2574

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 67 0 0 0 0 0 0 0 67

TOTAL -F 4499 28 187 215 0 9 13 22 4692

TOTAL  E+F 60350 164 1231 1395 0 20 54 74 61671

TOTAL- MISC.  (C+D+E+F) 76088 193 1696 1889 0 24 146 170 77807

TOTAL  A+B+C+D+E+F 253861 436 5649 6085 0 70 1464 1534 258412

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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